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Sri. Kumaresarn,
Standing Counsel,
National Green Tribunal, Chennal
M/s. EKK Legal,
No. 6, Indian Chamber (SICCI),
Annex Building, Ground Floor,
Explanade, Chennai-600 108.
Sir,

Sub:- OA 173/2021 of Hon'ble National Green Tribunal: v
Ref:- 1) E-mail dated 07/09/2021 from, Geologist, Depamment of

Mining &Geology, Tdukki.

2) Letter No. file No. PDODVM/1364/2021 -B2 dated 09/09/2021
from Sub Collector, Devikulam.

3) 1.etter No. file No. DPIDIUSQQ/ZO]g 59 d’lted 17/09/7071 from
District Collector, Idukki.

4) Document marked as An nex IV of K navuonment clearances.
Kind attention is invited to the references cited above, I am directed to
forward herewith copy of reports in the atoresaid matter for further necessary

action.

Yours faithfully, -
' Sd/-
RAJESHKUMAR. V.S.
Deputy Secretary
(0484 2564930)

Yor Advocate General
Inel: As above. '

o7 - Approved for Issue ,
oy ' o ' MWM/"‘
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Revenue Divisional Office,
Devikulam,Dated.09.09.2021.

File No. RDODVM/1364/2021-B2

From
Sub Collector,
Devikulam.

To
The Advocate General,
Ernakulam, Kerala.

Sub:- OA-173/2021 of Hon’ble National Green Tribunal (SZ)-submitting joint Committee
Report-reg

Ref:- 1. Interim order of the Hon’ble National Green Tribunal (SZ) dated 14.09.21.
2. AG office Letter No. SN2 OA173/2021 dtd.10/08/2021
2. Joint Committee Report and independent Response.

Kind attention is invited to the references cited. As per the Direction of the Hon’ble
National Green Tribunal South Zone, this office is here by submitting the joint committee report
and independent response regarding the case OA-173/2021. | here by submitting the report
and humbly request you to depute the Standing Council, Mr.E.K.Kumaresan for defending the
case on behalf of Sub Collector and for further action.

Yours faithfully,

O\
R ©9 \%W\

Sub Collector,
Devikulam.

Copy to:

1. Mr. E.K. Kumaresan,
Standing Council,
National Green Tribunal
Chennai.

2. District Collector,
Idukki



BEFORE THE HONORABLE NATIONAL GREEN TRIBUNAL,

SOUTHERN ZONE, CHENNAI

Original Application number 173 of 2021 (S7)

IN THE MATTER OF

Tribunal on its own motion — SUO MOTU Based on the News item published in
the Mathrubhumi Malayalam Newspaper, Chennai Edition Dated 5 July 20217 30

crores worth quarry, fine is merely 4.5 Crore”
Vs

1. The Principal Secretary to Government of Kerala,
Department of Environment
Room No.406, 4" Floor, Annex,II

2. The Principal Secretary to Govt. of Kerala,
Department of Revenue and Disaster Management

Room No.210A,2"Floor,Annex I

Govt, Secretariat,

Thiruvananthapuram-695 001.
3.The Director,

Directorate of Mining and Geology,
Kesavadasapuram, Pattom Palace P.O
Thiruvananthapurara-695 001.

4. The Chairman,
Kerala State Pollution Control Board,

Head office, Pattom, P.O

Thiruvananthapuram-695 001.




5. The District Collector,
Idukki District,
Collectorate, Kuyilimala, Painav P.O
Idukki, Kerala -685 603

6. The Sub Collector

Devikulam,
RDO’s Office, Devikulam
Idukki, Kerala -685 613
7. The Geologist, District Office
Department of Mining &Geology
Mini Civil Station, Thodupuzha
Idukki, Kerala -685 584
Respondent(s)

Joint Committee report as per the Para 11 of the Honorable Tribunal order

are as follows,

Brief Description of Gap Road widening

The Kochi- Dhanushkodi National Highway (NH 85) is passing through
Devikulam and Udumbanchola Taluks. As per the Geologist’s report (Annexure —
I), at present Road widening processes are going on from Munnar to Bodimett.

As part of this process National Highway authorities conducting this work through

their contractor. The widening work of the Bodimettu-Munnar section of NH 85 is
carried out under PWD NH Division Muvattuppuzha and is supervised by NH
Subdivision Devikulam.As per the report of the Geologist,the work was awarded to
M/s.Dinesh Chandra Agarwal Infracon Pvt Ltd. Ahmedabad in the year 2017 for

the tendered amount of Rs.214.74 Cr. It is understood that M/s. Greenworth

> >
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M‘Alinchuvadu, Edapally, Kochi is the sub-contractor who carry out construction
work and representative of M/s Greenworth Infrastructures attend the meetings
convened by District Collector. As per letter dated 25" June 2021 by this
office(Annexure-II) as part of the widening process the rock in the ¢ gap area’ was
blasted using explosives for a length of 2.5 KM approximately. The alignment of
the road is fixed at 7.5 meters from the center to either side as per the report of the
Tahsildar, Udumbanchola dated 24™ August 2021.It is found in many placeé that

the road width exceeded the said 7.5 meters from the center.(Annexure-IIT).

As per the report submitted by this office dated 231 September 2020, a land
slide in the said area occurred many times and on 8™ October 2019, 2 workers lost
their lives. The cultivations in around 17 hectares 24 ares66 square meters were
once destroyed due to landslides. The environmental issues taken place after the
blasting of rocks are raising the threat to the lives and properties of the people of

that area (Annexure-IV).

The Joint committee had thoroughly examined the procedures taken from

this Office and it revealed the following details;

1. A detailed report has been sent by the then Sub Collector to the Principal
Secretary, Revenue department on 1% August 2019 regarding the landslide
that occurred on 28" July 2019 which also includes details regarding the
irresponsible activities in connection with the road widening. (Annexure -
V).The uncontrolled blasting of rocks and removal of soil resulted in the
formation of steep cuttings. Rock was seen blasted in huge quantum and

such blasts were causing environmental issues.

Dr. V. SUNIL KUMAR

“(PEN - 316838)
GEOLOGIST




2. Further on 23" September2020, another repbrt was submitted to the
Principal Secretary Revenue Department, Commissioner, Land Revenue,
and District Collector, Idukki explaining the situation in the Gap area at that
time. The said report consists of a detailed picture regarding the landslide
that occurred on 06" August 2020 in that area. The report also mentioned the
chances of ecological imbalance that could be caused due to illegal rock
mining.(Annexure-IV)

3. The Sub Collector’s office dated 05™ July 2021 has instructed tﬂé Tahsildar
(L.R), Udumbanchola to initiate actions against the contractor for the illegal
extraction of rock under the Kerala Land Conservancy Act. (Annexure —
Vi).

4. The Sub Collector’soffice has conducted the inquiry in this matter through
the Tahsildars Devikulam and Udumbanchola with a direction to ascertain
the quantum of illegal quarrying. The Tahsildars with the help of a survey
team surveyed the area and submitted a report regarding illegal quarrying
(Annexure-III).

5. The Sub Collector’s office has issued a letter to the District Geologist,
Mining & Geology Department on 25™June 2021 to ascertain the value of
illegal rock quarrying as per the reports by Taluk LR Tahsildér of
Udumbanchola and Devikulam.The geologist on 2™ July 2021 reported that
the quantity of illegal extraction of 251289.33 cubic meters is ‘equivalent to
628223.33 metric tons as one cubic meter of granite (Building Stone) weighs
2.5 metric tons and the total amount (Royalty plus Price) to be realized from

the contractor as per Rule 108 (2) of KMMCR 2015 amounts to Rs. 4, 52,

.. 32,078/~ (The royaity is Rs. 24 per metric ton and price Rs. 48 per metric / /,,J
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ton). The Geologist further reported that their office has initiated actions
against the contractor concern M/S Greenworth Infrastructures Pvt. Ltd,
Alinchuvadu, Edappally, and Kochi to recover the said amount. (Annexure-
VII).

6. At this juncture the Honourable Tribunal has instituted a suo — motu case
based on the report published on 5™ July 2021 in Malayalam daily
Mathrubhoomi, Chennai edition under the caption “30crore worth quarry,
fine is merely 4.5 crores”. As per the interim direction of the Honorable
Tribunal on 10" August 2021 has directed this: office to constitute a
committee to ascertain the genuineness of the allegations made and
violations if any committed.As per para7 of tribunal order, it has been
directed to appoint a joint committee consisting of 1) The Sub Collector,
Devikulam, Idukki District, State of Kerala, 2). A Senior Officer from the
Kerala State Pollution Control Board, as deputed by its Chairman and 3) A
Senior Officer from Mining and Geology Department of District Ofﬁce of
Thodupuzha to inspect the area in question and submit a factual, as well as
action taken report if any violation found. Following this order, the
committee has been appointed (Annexure IX).

7. As per para 10 of the tribunal order, Sub collector Devikulam has conducted
a co_c?rdination meeting with joint committee members and ensured the

necessary logistics for this purpose (Annexure ~VIII).
Findings:

It is humbly submitted that as per the order in OA-173/2021 by the Hon’ble

\W@I& National Green Tribunal Southern Zone Chennai a joint committee was forme? AA)
N . /
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including the Sub- Collector, Devikulam; Geologist, Department of Mining and
Geology, Idukki; Environmental Engineer, Kerala State Pollution Control Board,
district office Idukki (Annexure - IX). The preliminary meeting was held on 24"

August 2021 and decided to submit the report of joint committee members as

perpara 8 and 9 of the Hon’ble Tribunal’s order.
The report submitted regarding the detailsasked in paragraph 8are as follows

i.The person who had been involved in such things had received any

environmental clearance and other permissions.

As per the report of Mining and Geology(Annexure I),The PWD website
gives the following details regarding the road widening project. The widening
work of the Bodimettu-Munnar section of NH 85 is carried out under PWD NH
Division Muvattuppuzha and is supervised by NH Subdivision Devikulam. The
work was awarded to M/s.Dinesh Chandra Agarwal Infracon Pvt Ltd. Ahmedabad
in the year 2017 for the tendered amount of Rs.214.74 cr. It is understood that M/s.
Greenworth Infrastructures Pvt Ltd. Alinchuvadu, Edapally, Kochi is the sub-
contractor who carries out construction work and representative of M/s Green

worth Infrastructures attend the meetings convened by District Collector.

The Project proponent of this road Project is the NH wing of PWD, Kerala
and hence it is the responsibility of PWD to obtain Environmental clearance for the
said Project if applicable. However, in the application subrﬁitted by PWD for
forest clearance (as seen in the portal forestclearance.nic.in), it is mentioned that
the projecf does not require environmental clearance under the Environmental
(protection) Act. Hence it is learned that the project has not obtained

environmental clearance.

Dr. 7 SUNIL KUMAR
i (PEN - 316838)
& GEOLOGIST

R e NaTe a1 o x




Since the work is coming under Rule 106(3) of KMMC Rules, PWD need not
obtain a quarrying permit from the Department of Mining and Geology and thus no
application is submitted, and no quarrying permit issued by the Mining and
Geology Dept. Rule 106(3) of KMMCR 2015 applies to the extraction of minor
minerals for public works, the Rule 106 (3) of KMMCR 2015 apr;lies to the

extraction of mineral for public works, which reads:-

106(3) Wherein the construction of public works like roads, canals,
irvigation projects, railways, as a part of the work, if extraction of minor mineral is
inevitable, the department/authority may do so without obtaining quarrying
permitted under these rules. If the extracted minerals are to be transported out of
the worksite, the competent authority shall issue mineral transit passes on an

application made by the authorily concerned, afler collecting the royalty.

The Sub Collectors’s office had enquired about the permission issued from
the PWD (NH) and the Assistant Executive FEngineer PWD, NH
SubdivisionDevikulam,the concerned office has replied through e-mail, that the
reply can be delivered only after obtaining appropriate legal opinion/ clarification
from the Government Pleader, Government of Kerala as these matters are sub
judice in the Hon’ble High Court of Kerala as per the WP(C) No. 26472/2020

(Annexure —X).

ii.what is the quantity of minor minerals that have been extracted illegally

value of the same and extent of damage caused by on account of such illegal

quarrying.

A TAS
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As per the report of the Geologist(Annexure I), the quantitji of illegal
extraction is 251289.33 cubic meters which are equivalent to 6, 28,223.33 metric
tons (as one cubic meter of granite building stone weighs 2.5 metric tons) and the
amount (royalty plus price) to be realized from the contractor for illegal quarrying
as per Rule 108(2) of KMMRC 2015 amount to 4, 5232, 080/- (The royalty is
Rs.24 per metric ton and price Rs.48 per metric ton). This was the amount realized
by the Mining and Geology Dept alone and other concerned department needs to
impose fines for the illegal quarrying as per their rules. As per KMMC 2015 Rules
for illegal quarrying, the Mining and Geology Dept must recover the royalty and
price of the minerals illegally extracted to overcome the loss that occurred by the
illegal quarrying of minor minerals. The Mining and Geology Dept. vide KMMC
Rules 2015 108(2) (2) which reads,” whenever any person raises without any
lawful authority any mineral from any land, the Government or the competent
authority may recover from such person or the occupier of the land the mineraZs S0
raised, where such mineral has already been disposed of. the price thereof, and
may also recover from such person or occupier of the land without any lawful

authority:”

The price of the mineral is defined as “Note” to Rule 108(2) which reads in this

rule price of the minerals shall be limited to two times royalty.

As per the above, this office issued a show-cause notice to M/s Green worth
Infrastructures Pvt Ltd.,Alinchuvadu, Edapally,Kochi and after found that their

reply is not satisfactory and issued demand notice.

Dr. V. SBUNIL KUMAR
(PEN - 316838)
GEOLOGIST
MINING & GEOLOGY DEPT.
GOVY. OF KERALA




iii. Assess the environmental damage caused and identify the persons who were

responsible for the same.

The Mining and Geology Department has reported that the assessment of

environmental damage is beyond their powers and for illegal quarrying they have

initiated action against the contractor firm M/s Greenworth Infrastructures Pvt

Ltd.,Alinchuvadu, Edapally,Kochi (Annexure I)

As per the report of the Kerala State Pollution Control Board, (Annexure I)
the term environmental damage is linked with serious cases of pollution,
contamination, and loss of 'biodiversity and is often deait with environmental
liability regulation through ecological/ environmental compensation under the

ambient “polluter pays principle”.

In the assessment of environmental damage, adequate ecological
compensation is charged upon the defaulters to the extent that the loss to the
environment is recovered to restore, rehabilitate decontaminate, and enhance the

concerned environment.

Hence the environmental compensation imposed for environmental
damages, essentiality includes restoration/rehabilitation expenses, fine/penalty/for
the activities which caused the environmental damages, and the expenses incurred
for identifying the extent of environmental degradation.But the environment and
ecosystem being complicated in nature; it is a difficult task to assess the actual

damages caused due to human activities.

Hence the assistance of an expert agency like the Central Pollution Control

Board may be sought in this case for the assessment of damage to the environment

&“ﬁ%@%&% plicged mining activity. ~ N\
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iv.The principle of fixing environmental compensation as directed by Hon’ble

Supreme Court in the case of tree cutting, namely assess the value of the

mineral illegally extracted at Present Market Value and the damage caused on

account of such illegal quarrying, the amount required for restoring the same

to its original shape.

As per the Geologist report (Annexure I),The principle _of fixing
environmental compensation as directed by Hon’ble Supreme Court in the case of
tree cutting, namely assess the value of the mineral illegally extracted at Present
Market Value and the damage caused on account of such illegal quarrying, the

amount required for restoring the same to its original shape.

This can only be fixed by the concerned experts ﬁom authorities such as
State Environment Impact Assessment Authority,(SEIAA) State Pollution Control
Board, and such other Institutions. The present market value (PMV) of the minor
mineral is ﬁ_xed by the Kerala PWD, and it is changing from time to tims: and place
to place. It is submitted that the amount fixed by the Mining and Geology Dept. is
as per the KMMC Rule 2015 and it is the amount of royalty and price (two times
the royalty of minor mineral) as per Rule 108(2) of KMMC Rules 2015, which is

same for the entire state.

Paragraph 9 the committee, is also directed to ascertain as to whether
any persons who were responsible for the same have been identified any

actions has been taken against such person.

For the illegal quarrying of 251289, 33 cubic meters of rock (6; 28,223.33

metric tons) this office initiated action as per Rule 108(2) of KMMC Rules 2015 to

i @rt\m i KUMAR
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"the contracting firm M/s Greenworth Infrastructures Pvt. Ltd.,
Alinchuvadu,Edapally, Kochi represented by its Director P.J.Jacob. The demand
notice was also sent to this firm for asking them to remit the royalty and-price fixed
by Mining & Geology, as per Rule 108(2) of KMMC Rules 2015. It is also
submitted that this was the action taken by the Mining and Geology Department
(copy of demand notice were attached). The Revenue department has initiated
actions under Kerala Land Conservancy Act against the Contractor firm, vide letter
No. RDODVM/68/2018/B6 Dated 5™ July 2021 of Sub Collector, Devikulam

(Annexure VI)

This is the joint committee here by submitting the report to the
Honorable National Green Tribunal, Chennai, and humble request to the Hon’ble
Tribunal to implead the necessary parties such as Kerala State PWD and the

contractor firm to the original application.
Joint Committee members

1.RAHUL KRISHNA SHARMA, IAS,

- §oy i i“‘é’g §
5B é:;mz‘@ @maﬂ@%%
& PEVIULAM 3/

Sub Collector, Devikulam.

Dr. V. SUNIL KUMAR
PEN - 3168383

g GEOLOGIST
A BAINING & GEOLOGY DEPT.
3.EBY VARGHESE, s 4 GOVT. OF KERALA

Environmental Engineer,Kerala State Pollution Control

Board, Idukki.
/ 1)
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REPORT SUBMITTED BY THE JOINT COMMITTEE BEFORE THE

HONOURABLE NATIONAL GREEN TRIBUNAL SOUTH ZONE

CHENNAI

Original Application Number 173 of 2021 (SZ)

State of Keralaand Others : : Respondent (s)

VERIFICATION

We, Rahul Krishna Sharma L.A.S, Sub Collector, Devikulam, Dr.V.Sunil
Kumar, Geologist, Mining and Geology Department Idukki, Eby Varghese,
Fnvironmental Engineer, Kerala State Pollution Control Board Idukki, do hereby
verify on this 8" day of September 2021 that all what is stated above true and

correct to the best of our knowledge, information and belief.

Joint Committee members

1.RAHUL KRISHNA SHARMA, IAS,

Sub Collector, Devikulam.

[
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PCB/IDK/GEN/08/2013

From
The Environmental Engineer

To

The Sub Collector
Devikulam

Sub.:-  Report on O.A. No. 173/2021 in the matter of Hon’ble National
Green Tribunal reg:-
Refi- Joint inspection conducted on 25.08.2021.

Sir,
I am enclosing herewith the report on O.A. No. 173/2021 in the matter of
Hon’ble National Green Tribunal for further necessary actions.

Yours faithfully

Environmerital Engineer

Copy to:

The Chairman
Kerala State Pollution Control Board
Thiruvananthapuram (for information and further necessary action)



Report on O.A. 173 of 2021 in the matter of Hon’ble National -
Green Tribunal onits own motion-Suomotu basis.

in the matter of alleged illegal guarrying due 10 Road expansion to Gap Road, Devikutam
Munnar, | may report as follows.

During the inspéction by the joint Committee on 25.08.2021 to the site where the alleged iltegal
guarrying was conducted, it was noticed that the Road widening work of NH4S9 (Kochi-Dhanuskodi) is
in progress.

The Hon'ble National Green Tribunal by order dated 16.08.2021 directed the Joint Committee

to ascertain asto whether:

i) The persons who had involved in such things had obtained any Environmental Clearance
and other permissions.

if) The quantity of minerals that has been extracted illegally, the vatue of the same and
extent of damage caused on account of such illegal quarrying .

iii) Assess the environmental damage caused and identify the persons who were
responsiblé for the same.

in this regard | may report the further actions to be initiated for the assessment of
environmental damages caused on account of illegal quarrying.

The term environmental damage is linked with serious cases of pollution, contamination and
lose of biodiversity and is often dealt with environmental fiability regulatien through ecological/
environmental compensation under the ambient of “polluter Pays Principle”.

In the assessment of environmental damage, adequate ecological compensation is charged
upon the defaulters to the extent that the loss o the environment is recovered so as to restore,
rehabilitate, decontaminate and enhance the concerned environment '

Hence the environmental compensation imposed for environmental damages essentiality
includes restoration/rehabilitation expenses, fine/penalty/for the activities which caused the
environmental damages and the expenses incurred for identifying the extent of environmental
degradation. ’

But the environment and ecosystem being complicated in nature, it is a difficult task 10 assess
the actual damages caused due to the human activities.

Hence the assistance of an expert agency like Central Pollution Control Board may be seeked in

this case for the assessment of damage to the environment due to the alleged mining activity.

Environmental Engineet

ERVIRONMENTAL BENGIN:




The report submitted by the Geologist, Mining and Geology Dept. District office, |dukki to

the Sub Collector Devikulam in OA173/2021 by the Hon’ble National Green Tribunal
Southern Zone Chennai

It is humbly submitted that as per the order in OA173/2021 by the 2021 by the Hon’ble
National Green Tribunal Southern Zone Chennai a joint committee was formed by including
The Sub Collector Devikulam, Geologist, Mining and Geology Dept district office Idukki,
Environmental Engineer Kerala State Pollution Control Board, district office Idukki. The
preliminary meeting was held on 24/8/2021 and the Sub Collector instructed to submit the
joint committee members to submitting report in para 8 and 9 of the Hon’ble tribunal order

This office submitted the following details in para 8

i. the person who had involved in such things had received any environmental clearance
and other permissions

The PWD website gives following details'regarding the road widening project. The widening
work of Bodimettu-Munnar section of NH 85 is carried out under PWD NH Division
Muvattupuzha and is supervised by NH Subdivision Devikulam. The work was awarded to
M/s Dinesh Chandra Agarwal Infracon Pvt itd Ahmedabad in the year 2017 for the tendered
amount of Rs. 214.74 cr. It is understood that M/s. Greenworth Infrastructures Pvt Ltd,
Alinchuvadu, Edapally, Kochi is the sub-contractor who carry out construction work and
representative of M/s Greenworth lnfrastruétures attend the meetings convened by District
Collector.

The project proponent of this road project is NH wing of PWD, Kerala and hence it is the
responsibility of PWD to obtain Environmental Clearance for the said project if applicable. However,
in the application submitted by PWD for forest clearance {as seen in the portal
forestclearnace.nic.in) it is mentioned that the project does not require environmental clearance
under Environmental (Protection) Act. Hence it is learnt that the project has not obtained an
Environmental Clearance.

Since the work is coming under Rule 106(3) of KMMC Rules, PWD need not obtain guarrying permit
from Department of Mining and Geology and thus no application is submitted, and no quarrying
permit issued by the Mining and Geology Dept. The Rule 106 (3) of KMMCR 2015 applies to
extraction of minor mineral for public works, the Rule 106 (3) of KMMCR 2015 applies to
extrat’cion of mineral for public works, which reads:-

v

106(3} Wherein the construction _of public works like roads, canals,
irrigation projects, railways, as a part of the work, if extraction of minor
mineral is inevitable, the department/authority may do so without obtaining
quarrying permit under these rules. If the extracted minerals to be
transported out of the work site, competent authority shall issue mineral




tri. sit passes on an application made by the authority concerned, after
v llecting the royalty.

li what is the quantity of minor minerals that has been extracted illegaliy value of the same
and extent of damage caused by on account of such illegal guarrying

The quantity of illegal extraction is to 251289.33 cuhic meters which is;\.‘equivalent to
6,28,223.33 metric tons (as one cubic meter of granite b;.:'fdiné stone weighs 2.5 metric
tons) and the amount (royalty plus price) 1o be realized from the contractor for illegal
quarrying as per Rule 108(2) of KMMCR 2015 amo ints to 4,5232,080/- (The royalty is rs24
per metric ton and price rs.48 er metric ton). This was the amount realisec by the Mining
and Geology Dept alone and other concerned departments need to impose fine for the
illegal quarrying as per their rules. As per KMMC2015 Rules for illegal quarr/ ng the Mining
and Geology Dept must recover the royalty and price of the minerals illegaily extracted to
overcome the loss occurred by the illegal quarrying of minor minerals.

The Mining and Geology Dept. vide KMMC Rules 2015 rule 108(2)(2}) which reads”
Whenever any person raises without any lawful authority any mineral from any land, .
the Government or the competent authority may recover from such person or the occupier
of the land the minerals o raised, o where such mineral has already been disposed of, the
price thereof, and may also recover from such person rent, royalty or tax, as the case may
be, for the mineral extracted by such person or occupier of the land without any lawful
authority:

The price of the mineral is defined as “Note” to Rule 108 (2) which reads
Note: — In this rule the price of the mineral shall be limited to two times the roydlty.;

As per the above this office issued show cause notice to m/s Greenworth Infrastructures Pvt
Ltd, Alinchuvadu, Edapally, Kochi and after found that their reply is not satisfactory issued
demand notice (copy attached)

lii. asses the environmental damage caused and identify the persons who were responsible
for the same

The assessment of environmental damage is beyond the powers of Mining and Geology
Dept.

For illegal quarrying this office start action against the contractor M/s Greenworth
Infrastructures Pvt Ltd., Alinchuvadu, Edapally, Kochi

iv. the principal of fixing environmental compensation as directed by How'ble Supreme
Court in the case of tree cutting, namely assess the value of the mineral illegally extracted at
present Market Value and the damage caused on account of such illegal quarrying, the
amount required for restoring the same to its original shape



This can only be fixed by the concerned experts from authorities such as State Environment
impact Assessment Authority, State Pollution Control Board and such other institutions. The
present market value (PMV) of the minor mineral is fixed by the Kerala PWD, and it is
changing time to'time and place to place. It is submitted the amount fixed by Mining and
Geology Dept. is as per the KMMC Rule2015 and it is the amount of royalty and price (two
time of the royalty of minor mineral as per Rule 108(8) of KMMC Rules 2015, which is same
for the entire state.

Para 9 the committee is also directed to ascertain as to whether any persons who were
responsible for the same have been identified any action has been taken against such
person

For illegal quarrying of 251289.33 cubic meters rock (6, 28,223.33 metric tons) this office-
initiated action as per Rule 108(2) of KMMC Rules2015 to the contracting firm M/s
Greenworth Infrastructures Pvt Ltd., Alinchuvadu, Edapally, Koch. Represented by its
Director P.J. Jacob. The demand notice was also sent to this firm for asking them to remit
the royalty and price fixed by this office as per Rule 108(2) of KMMC Rues 2015. It is also
submitted that this was tie action taken by the Mining and Geology Dept alone. (Copy of
demand notice were attached)

-

Geologist
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GW/089/2021-22

The Geologist,

Mining and Geology Department,
District Office, ldukki,

Mini Civil Station,

Thodupuzha 685 584,

A

infrastructures (p) ltd,
Bldg. o, 4111077, 1078, Kochappiliy Appachan Road
Padivatiom, Edapally P.O., Kochi - 682 024

Tol : +51 484 2805172, tob : +31 9544099185
e-mail : greenworth@gmail.com
GST No : 32AADCG8422A128

Sub: Alleged unauthorised mining of boulders for Munnar = Bodimettu National
Highway Development — copies of documents required.
Ref: Your letter No DOI/993/M/2020 dated 12/07/2021.

-

In this connection we request you to kindly provide us with copies of the following documents in
order to enable to understand the process by which the quantity as mentioned in your letter has

been calculated:

1. Letter No. RDODVM/68/2018-B6 dated 11/01/2018 of Devlikulam Sub Collector,

2. letter No. RDODVM/915/2021-B2 dated 25/06/2021 of Devikulam Sub Collector and
3. Copy of site inspection report dated 08/07/2021.

We shall submit our reply to your letter referred above, within 10 days from the date of receipt of

copies of the above requested by us.

Awaiting your earliest favourble action in this regard.

Yours faithfully
For Greenworth Infrastructures (P) Limited
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——— KERALA STATE POLLUTION CONTROL BOARD
\,W CHO8 Momuom aellmieoem MMM Genod

Pattom 1.0, Thiruvananthapuram - 695 004
algo alla,, @lo)UMmmali®o - 685 004

- PCB/HO/EE4/NGT/O.A.173/2021 Dated:  18/08/2021
‘me
The Chatrman NGT Matter
Very Urgent
To.

The Sub Collector
Revenue Division Office
Devikulam

Idukki

Sub: O.A.No173/2021-filed before the Hon’ble National Green Tribunal regarding
the illegal stone cutting in Devikulam ,Idukki district — reg.

Ref' 1. Order dated 10/082021 in O.A No. 173/2021 of the Hon’ble National
Green Tribunal

2. Your letter no RDODVM/915/21 dated 17/08/2021.
Sir, :

As per the order under reference (1) wherein Hon’ble National Green
Tribunal constituted a Committee with the Senior Officer from the Kerala State
Pollution Control Board (KSPCB) as deputed by its Chairman as a member ,it
is informed that The Environmental Engineer, District Office, Kerala State

Pollution Control Board, Idukki is hereby nominated to the above committee.




The contact details of the Senior Officer is as follows:-

Sri. Eby Varghese,

Environmental Engineer

Kerala State Pollution Control Board
District Office

[dukki

Phone No: 9447975736,

E- mail: kspcbidukkiE’ll590@.gmail.c0m

Copy to:
1. The Environmental Engineer
District Office
Tdukki

2

. The Chief Environmental Engineer
Regijonal office
Eranakulam

. Adv. Rema Smrithi V.K.
N.G Nair Associates
Anagha
Diwans road
Ernakulam
Kochi- 682 016

LI

4. The Environmental Engineer
Legal cell
Ernakulam

Yours faithfully,

Jfet -

CHAIRMAN

For information and
necessary action
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Sir, . —

. Ref: Letter No : B2-215/21 Dated 06/09/2021, Sub Collector Devikulam

The reply to letter as per ref cited (1) can only be delivered only after obtaining appropriate legal
opinion/clarifications from the Government Pleader Govt of Kerala as these matters are sub judice in
the Hon'ble Highcourt of Kerala as per the WP(C) No. 26472 of 2020

'

Assistant Executive Engineer,
PWD NH Sub division,
Devikulam.
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